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GOVERNMENT OF MEGHALAYA

MEGHALAYA LEGISLATIVE ASSEMBLY SECRETARIAT

ORDERS BY THE GOVERNOR

———

NOTIFICATION

The 16th September, 2016.

No.LB.43/LA/2013/29.—The following order of the Governor of Meghalaya dated 16th
September, 2016 is published for general information :-

“RAJ BHAVAN
SHILLONG-793001

September 16, 2016.

ORDER

In exercise of the powers conferred by Clause (2) (a) of Article 174 of the Constitution
of India, I, V. Shanmuganathan, Governor of Meghalaya, hereby prorogue the Meghalaya
Legislative Assembly at the conclusion of its sitting on 16th September, 2016.

V. SHANMUGANATHAN,
Governor of Meghalaya”.

ANDREW SIMONS,
Commissioner & Secretary,

Meghalaya Legislative Assembly.
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GOVERNMENT OF MEGHALAYA

MEGHALAYA LEGISLATIVE ASSEMBLY SECRETARIAT

ORDERS BY THE GOVERNOR

———

Postal Registration No. N. E.—771/2006-2008

NOTIFICATION

The 16th September, 2016.

No.LB.63/LA/2016/3.—The Legislative Assembly of Meghalaya (Members’ Salaries

and Allowances) (Amendment) Bill, 2016 introduced in the Meghalaya Legislative Assembly

on the 16th September, 2016 together with the statement of objects and Reasons is

published under Rule 71 of the Rules of Procedure and Conduct of Business in the

Meghalaya Legislative Assembly for general information.

ANDREW SIMONS,

Commissioner & Secretary,

Meghalaya Legislative Assembly.
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THE LEGISLATIVE  ASSEMBLY OF MEGHALAYA (MEMBERS’ SALARIES AND

ALLOWANCES) (AMENDMENT) BILL, 2016

A

Bill
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M. M. DANGGO,
 Minister Parliamentary Affairs

T. D. SANGMA,
Secretary,

Meghalaya Legislative Assembly

STATEMENT OF OBJECT AND REASONS

FINANCIAL MEMORANDUM
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NOTIFICATION

The 16th September, 2016.

No.LB.62/LA/2016/3.—The Meghalaya Parliamentary Secretaries (Appointment,
Salaries, Allowances and Miscellaneous Provisions) (Amendment) Bill, 2016 introduced
in the Meghalaya Legislative Assembly on the 16th September, 2016 together with the
statement of Objects and Reasons is published under Rule 71 of the Rules of Procedure
and Conduct of Business in the Meghalaya Legislative Assembly for general information.

ANDREW SIMONS,
Commissioner & Secretary,

Meghalaya Legislative Assembly.

THE MEGHALAYA PARLIAMENTARY SECRETARIES (APPOINTMENT, SALARIES,
ALLOWANCES AND MISCELLANEOUS PROVISIONS) (AMENDMENT) BILL, 2016

A

Bill

to amend the Meghalaya Parliamentary Secretaries (Appointment, Salaries, Allowances and

Miscellaneous Provisions) Act, 2005.

Be it enacted by the Legislature of the State of Meghalaya in the Sixty-seventh Year of the

Republic of India as follows, namely,-
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MARTIN DANGGO,
 Minister Parliamentary Affairs

T. D. SANGMA,
Secretary,

Meghalaya Legislative Assembly
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NOTIFICATION

The 16th September, 2016.

No.LB.58/LA/2016/5.—The Meghalaya (Appropriation No. III) Bill, 2016
introduced in the Meghalaya Legislative Assembly on the 16th September, 2016
together with the statement of objects and Reasons is published under Rule 71 of
the Rules of Procedure and Conduct of Business in the Meghalaya Legislative
Assembly for general information.

ANDREW SIMONS,
Commissioner & Secretary,

Meghalaya Legislative Assembly.
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THE MEGHALAYA APPROPRIATION (NO. III) BILL, 2016

A
BILL
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Dr. MUKUL SANGMA,

Chief Minister, In-charge Finance.

T. D. SANGMA,

Secretary,

Meghalaya Legislative Assembly


